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apart for this purpose in a wide range 
of categories. 

(c) In the case of selection posts 
there is provision for the same per-
centage of vacancies being reserved 
for Scheduled Castes and Scheduled 
Tribes as in the case of posts filled 
by direct r ecruitment. 

Rules Governing Appointmem& uul 
Transfers of Railway Employ-

1451. Sbri Yajnik: Will the Minis-
ter of Ballways be pleased to state: 

(a) whether the Railway Board 
has prescribed any rules governing the 
appointment and transfer ot their em-
ployees to different places· within 
their Zone; 

(b) whether the rules give any spe-
cial facilities to persons to be employ-
ed within their linguistic areas with 
a view to providing facilities for the 
education of their children; and 

(c) the circumstances under which 
such rules can be waived? 

The Deputy MiDlllter In tile Minis-
try of Railways (Sbri 8. V. Kama-
swamy): (a) to (c). No specific rules 
have been prescribed by the Railway 
Board governing the appointment 
and transfer of Railway servants to 
different places within their Zone but 
requests of non-gazetted railway ser-
vants for posting in areas of the1r 
choice are sympathetically considered 
and" complied with to the extent 
possible. 

Bales Jk: Catering Contractors on 
Statloas 

1452. Sllrt Yajnlk: Will the Minis-
ter of Ballways be pleased to state: 

(a) whether the Railway Board has 
prescribed any directive rules regard-
ing the choice of catering contractors 
for dift'erent stations; 

(b) whether it is nonnally the 
duty of various Railways to call for 
tenders by advertisements in news-
papers and then to iive the contrac-
to the highest bidder; and 

(c) the circumstances under which 
these rules can be waived? 

Tiie Deputy MillWer ill the Mbll9-
try of Railways (Sbrt 8. V. Rama-
swamy): (a) to (c) . As per extant 
orders, the railway administrations 
are required to notey through the 
press or by putting up nl1tices at the 
stations, vacancies of · catering and 
vending contacts and call for appli-
cations, the licence fee to run the es-
tablishment being fixed by the ad-
ministration in advance. The appli-
cations received are considered by the 
administration and contraCts award-
ed to the ·most suitable applicant. The 
'system of calling for tenders and giv. 
ing contract to the highest ·bidder is 
not in practice. 

Bottleneelt in Lnmdin&'-Baclarpur 
Bill Section 

H53. Sbrtmatt JycM&na Cbalula: 
Will the Minister of Railways be 
pleased to state: 

(a) whether the Government are 
aware of the chronic hardship caused 
to the people ot Southern Assam and 
Tripura due to bottleneck In Railway 
communication in the lAlmding-
Badarpur Hill Section ot the North 
Frontier Railways; 

(b) it so, '!hat steps are proposed 
for removal of the di1Dcultles; and 

(c) when Government expect to 
complete Dharmanagar-Tripur• Rail-
way Line? 

'!'!le Depaty MlnJ9&er ill the Mlnia. 
try ol Bailways (Shri 8. V. Rama-
swamy): (a) Yes. 

(b) To eliminate the present dlftl-
culties in movement and meetlnc 
anticipated increase In volume of tra-
ffic durln& the third five year plan 
the runnine ot .goods trains ln Lumd. 
inc-Badarpur section ia proposed to 
be dieselised ·besides openJ.nc ot 9 
new crosslnc statiOns and extension 
of loops at 2 stations which will 
double the line capacity on this sec-
tion which at present is 2 passenger 
and 4 coods trains eac;h way. The 
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averaee daily clearance in terms of 
waeons, which was only 47 during 
1961 has been stepped upto the re-
cord figure of 73 per day at present. 
The clearance will be progressively 
increased with provision of additional 
crossing stations. The anticipated 
daily clearance at the end of third 
five year plan· will be 210 wagons 
each way. 

(c) Kalkalighat-Dharmanagar rail-
way project is expected to be com-
pleted in April, 1963. 

Tespore-North LakhJmpur Railway 
Line 

UM. Shri Baswnatari: Will the 
Minister of Railways be pleased to 
state: 

(a) whether Railway line which 
was being constructed from Tezpore 
North to Lakhimpur has ·been com-
pleted; 

(b) if so, what is the distance in 
miles; and 

(c) the money spent on this line? 

The Deputy Mblillter In the MiniS'-
try of B.a.Uways (Shri S. V. Rama-
swamy): (a) A new metre gauge 
railway line from Rangapara-North 
station on the Rangiya-Tez.pore rail-
way line to Murkonpelek through 
North Lakhimpur is under construc-
tion. The portion of the line from 
Rangapara North to Dholai·bil has 
been opened to passenger joraflic in 
March 1962. The portion between 
Dholaibil and North Lakhimpur has 
been opened tor the running of bal-
last trains in April 1962. Tills portion 
Is expected to be opened to goods 
tratftc by June 1962. 

(b) The length Of the line from 
Rangapara Norlh to Nortjf Lakhim-
pur is about 107 miles, and that bet.-
ween North Lakhimpur and Murkone-
selek is about 100 miles. 

(c) The information is beW., col-
lected and will be laid on the table 
of the House. 

Umiam Dam Project in .&.am 

1455. Shri Bal!wnatari: Will the 
Minister of lrriptk>n and Power be 
pleased to state: 

(a) whether Umiam Dam (Shil-
.Jong), Assam has since been com-
pleted; 

(b) if so, the quantity of power 
which is likely to be $Upplied and the 
area or the district that is going to be 
covered in Assam; and 

(<: ) whether this dam will be link-
ed with the Umtru Hydro-electric 
power which is already in work? 

The Minister of State in the Minls. 
try of Jrrlption and Power (Sbrl 
Alacesanl: (a) No. 

(b) The Umiam Hydro-Electric 
Project will generate 36 MW of · 
power in Stage-I, for distribution in 
the districts of K & J Hills and Kam· 
rup in Assam; 

(c) Yes. 
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